FORM A
PUBLIC ANNOUNCEMENT

(H’ef;.'.ri\;al:v,r 190l the Insolvency and Bandcriptoy Board of Ingin
(veluntary Liquidation Proc ess) Requlations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
S&T DAEWOO INDIA PRIVATE LIMITED.

| CORPORATE PERSON |
3. | AUTHORITY UNDER WHICH 'REGISTRAR OF COMPANIES, PUNE, MAHARASHTRA
CORPORATE PERSON IS ‘
_ | INCORPORATED/ REGISTERED | -
4. | CORPORATE IDENTITY NUMBER | U20220PN2008PTC132224 o
|/ UMITED UABIUTY IDENTITY |
| NUMBER OF CORPORATE
JPERSON o Lo

5 ’ ADDRESS OF THE REGISTERED | GAT NO. 1041, CHAKAN TALEGAGH ROAD KHARABWAD

OFFICE AND PRINCIPAL OFFICE CHAKAN TEHSIL KHED PUNE Pune MH 410501

[ (IF ANY) OF CORPORATE

|PERSON —
6 | LIQUIDATION COMMENCEMENT 105/05/2022
| DATE OF CORPORATE PERSON | A*ﬁ___;___,_mhiﬁj
7. | NAME, ADDRESS, EMAIL ‘Name:Mr. Vivek Murlidhar Dabhade

| ADDRESS, TELEPHONE {Address:B - 13, Trupti Garden, Wadgaon BK, Pune — 411051

| NUMBER AND THE |Email: sandtdaewoo vi@gmail.com

| REGISTRATICN NUMBER OF {Contact :+91 9923093456

| THE LIQUIDATOR {Registration NumberIBBIAPACO1/IP-PO0306/2017-2018/10570
8 | LAST DATE FOR SUBMISSION | 05/06/2022

| OF CLAIMS

Notice is hereby given that the S&T DAEWOO INDIA PRIVATE LIMITED has commenced
voluntary liguidation 0n 05/05/2022. 4
The stakeholders of S & TDAEWOO INDIA PRIVATE LIMITED are herebncalled upon to submit
a proof of their claims, on cr before, 5TH JUNE 2022 to the liquidator at the address mentioned
institem?7.
?gg fuiar?coal creditors shall submit their proof ol claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by postor b electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

VIVEK MURLIDHAR DABHADE
LIQUIDATOR

For S & T Daewoo India Private Limited
Date: 8-5-2022

FPlace: Pune

[
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fivy|  SHIVAJI UNIVERSITY, KOLHAPUR
I E-Tender Notice No. 804.

Shivaji University invites online tenders for The
Supply and Implementation of a Learning
Management System (LMS). Relevant Tender
documents are available on web-site

http://unishivaji.sets.co.in. Interested parties should
submit online tenders accordingly by getting their firm’s
name registered with abovesaid URL University reserve
Right of Negotiation and also to accept or reject any or
all tenders without assigning any reason. Last date of
Tender submission 21/05/2022 upto 5-00 p.m.
sU/Stores Dr. V. M. Shinde
Date- 08/05/2022 Ag. Registrar

Date of NIT: 27.04.2022
GOVERNMENT OF RAJASTHAN
DEPARTMENT OF MINES AND GEOLOGY

Email: biddingcell @rajasthan.gov.in

NOTICE INVITING TENDER (NIT)

In exercise of the powers conferred by Section 10B of the Mines and Minerals
(Development and Regulation) Act, 1957, its subsequent amendments and in accordance
with the Mineral (Auction) Rules, 2015 as amended from time to time notified thereunder,
the Government of Rajasthan has notified the following mineral block for the purpose of
grant of Mining Lease for iron ore and hereby invites bids in digital format only from
eligible bidders through electronic auction.

The details of mineral block and last date of submission of bid is as summarized below:-

S Block Lease | Start Date of Last Date of Bid Due date |
No Sale of Tender | Sale of Tender and time
Document on Document on
MSTC website | MSTC website
=t -Mining 27.04.2022 12:05-2022-upto+—1-06:2022-uptoi|

Dhandela Tehsil Neem ka Lease
Thana District Sikar
(Block lapsed under 10A(2)(B)

2400 Hrs (IST) | 1300 Hrs (IST)

The block is being put up for first attempt of auction. The interested and eligible bidders,
upon registration on MSTC website <http.www.mstcecommerce.com/
auctlonhomelmlclllndex jsp> will obtain login ID—and—Password—After—successful
r can purchase the Tender Document online on payment of
the tender fee of Rs. 2,00,000/- + GST and can participate in the e-auction process.
The GST at the rate of 18% is applicable on the purchase of tender document. The GST
applicable is to be submitted by the prospective bidder itself and the copy of receipt is to
be attached with the technical bid. The prospective bidder shall be solely responsible for
remitting the GST as per applicable law and statutory liability in this regard will be
responsibility of prospective bidder and no liability whatsoever shall be borne by the
DMGR/MSTC.
Detailed terms and conditions, deadlines etc. for participation in the electronic auction are
provided in the Tender Document. The Model Tender Document and the Mineral Block
Summary is available free of cost in electronic form and can be downloaded from the
website of MSTC Ltd, <https://www.mstcecommerce.com/ auctionhome/micl/
index.jsp>, and Departmentof-Mines& Geology —<www-minesrajasthan-gov.in>—for
thepurpose of information only. Timelines, notifications;updates—and-otherdetaitsfor the
e-auction process are available on the website of
<https://www.mstcecommerce.com/auctionhome/micl/ index.jsp>
Anyrevision, clarifications; addendunT, corrigendun, timeextensions, etc. to the above
tender documents will be hosted on websites <https://www.mstcecommerce.com/
auctionhome/micl/index.jsp> and <www.mines:rajasthan.gov.in>—only —and—no
separate notifications shall‘be“issued in the press:
The auction process of this block shall remain subjected to the decision of Honorable High
Court in S.B. Civil Writ petition 11462/2021.
Sd/-
Director
Department of Mines & Geology

DIPR/C/6270/2022 Rajasthan, Udaipur

BT T, W HE A GrermeT of indo Underasing

O inar ST,

STRESSED ASSETS MANAGEMENT BRANCH : 104, Ground Floor, Bharat House, Mumbai Samachar Marg, Fort,
Mumbai-400 023, - Tel. No.: (022) 22615201, 2261 5202, 2261 5205 « E-mail : samvmumbai@unionbankofindia.bank

derthe Securitisation and Reconstruction of Financial Assets §

Enforcement of Security Interest Act, 2002 read with provisoto Rule 8 (6) of the Security Interest (Enforcement) Rule, 2002
NOTICE of 15 days is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor (s) that the below described immovable property mortgaged / charged to the Secured
Creditor, the constructive / POSSESSION of which has been taken by the Authorized Officer
of Union Bank of India (Secured creditor), will be sold on “As is where is’, “As is what is" and
“Whatever there is” on the dated mentioned below, for recovery of dues as mentioned hereunder
to Union Bank of India from the below mentioned Borrower(s) & Guarantor(s). The Reserve Price
and the Earnest Money Deposit are also mentioned hereunder :-

x DATE &TIME OF E-AUCTION FOR ALL PROPERTIES : 26.05.2022 at 11.00 a. m. to 01.00 p. m. X

Amount due : < 93,15,05,930/-
(Rs. Ninety Three Crores Fifteen
Lacs Five Thousand Nine
Hundred Thirty Only) as on
31.12.2018 as per Demand notices
as on 25.01.2019 further interest
thereon, Cost & Expenses}

Property No.1:- Land and Building-Commercial land along with construction thereon at Survey No.
106/1/4 +106/1/5 + 106/1/2/2 + 110/6 + 110/7 + 110/8 + 110/9(Part) + 110/9/1 + 110/9/2 + 111/9/4B +
111/6(part), situated at Baner, Besides D-Mart, Off Mumbai Bypass Highway, Tal. Haveli, Dist. Pune
admeasuring 4994 sq. mtrs. belonging to M/s. Accord Multispeciality Clinics and Medi-Infra
Pvt. Ltd. and bounded as below :- > East : Survey No. 106 (part), 110 (Part); > West : 106 (part),
110 (part); > North : By Corporation Road; > South By Baner Road.

= Date & Time of E-Auction : 30.12.2021 at 11.00 A. M. to 3.00 P. M. = Reserve Price : T 52.22 Crores
= Earnest Money to be Deposited : ¥ 5.30 Crores = Date of Demand notice : 25.01.2019 = Date of
possession notice : 01.06.2019 (Under Symbolic possession)

Property No. 2 :- Land & Building Commercial-Office No. 702, 7" floor, Admg. 5124 sq. ft. in Pride
Purple Apt. Plot No. A, S. No. 3, Hissa No. 6/1, Near Hotel Mahabaleshwar, Baner Road, Baner, Pune-
belonging to M/s. Atria Star Lounge and Hotels Pvt. Ltd. and bounded as below : > East : By
passage, lifts, duct, margin open space; > West : By AHU, fire exit staircase, marginal open space;
> North : By Passage; > South : By Margin Open Space.

= Date & Time of E-Auction : 30.12.2021 at 11.00 A. M. to 3.00 P. M. = Reserve Price : ¥ 5.30 Crores
= Earnest Money to be Deposited : 3 0.53 Crores = Date of Demand notice : 25.01.2019 = Date of
possession notice : 01.06.2019 (Under Symbolic possession)

For detailed terms and condition of the sale, Please refer to the link provided i. e.
https://www.ibapi.in OR www.mstcecommerce.com OR www.unionbankofindia.co.in

DATE OF INSPECTION OF ALL P R ON 20™ MAY, 2022
(With Prior Appomtment)

For Registration & Login and Bidding Rules visit https://www.mstcecommerce.com/auctionhome/ibapi/index jsp;

Name of the Borrower, Co-Applicant & Guarantor/s :- 1.
M/s. Accord Mediplus Private Limited 2. M/s. Accord
MultiSpeciality Clinics and Medi-Infra Pvt. Ltd. 3. M/s. Atria
Star Lounge and Hotels Pvt. Ltd. 4. Mr. Vidyadhar Prabhakar
Sarfare 5. Mrs. Deepali Vivek Chinchole 6. Mrs. Anjali
Vidyadhar Sarfare

For Further Details Contact: Navinchandra Anchan, Authorised Officer,
Mob. No. 9820250145 (During office Hours)

Authorised Oﬂlcer
Union Bank of India

Date :07.05.2022
Place: Pune, Maharashtra

FORM A
PUBLIC ANNOUNCEMENT

|f|'r-c| Ll T4 of e 'rl.'..»..t- 1y ey Har r:lT.l'-:r._n..'-'. .n.'nf_""..
[Fovurdany Laginaanan s HeAals

RELEYANT PARTICULARS
. | NAME OF CORPORATE PERSON | S & T DAEWOQ INDIA PRIVATE LIMITED
7 | OATE OF INCORPORATION OF | 12062006
| CORPORATE FERSON
3. | AUTHORITY UMDER WHICH
CORPORATE PERSON 1S
| NCORPORATELY REGISTERED |
4. | CORPORATE IDEMTITY MUMBER | et a0PraaderTO 1 1550
J LIMITED LISBILTY IDENTITY
MUMEER OF CORPORATE
5, | ADDRESS OF THE AEESTERSD [GAT MO 1081, CHAKAN TALEGAON RowD KHARAEVAD
OFFICE AND PRINCIPAL OFFICE | CHAKAM TEHSIL KHED PUME Pune MH 410801
(IF &Y OF CORPCRATE
& | LIOUIDATION COMMENCEMENT |as/rmmaes
| BATE OF CORPORATE PERSON |
7. | HAME, ADDRESS, EMAIL
AODRESS, TELEPHIONE
NLIMEER &M THE
AEGESTRAATION MUMBER OF

—

|REGISTRAR OF COMPANES, PUNE, MAHARASHTRA

Marme e Vival Murichar Dabhada

Adidress B - 13, Trupt Gandan, Wadpgaon B, Puna - 411051
Bl sanchdamwon siigigmal com

Conlact : +3 222IDEGHSE

{IHE LIGAHEVTLN | Begistaticon NumbserlBEIPADN JP-PO0G0EA01 T-201 8710670
B | LAST DAETE FUR SUBMISSION TR 20
OF CLABAS

Wosice = harsby given that the S&T DAEWOO INDIA PRIVATE LIMITED has commencad
wodurdang bguidation on D505 2022
The stakehalders of § & T DAEWOO INDIA PRIVATE LIMITED are hareoy calad Upon 1o submi
a pr:-::-tni:u]rth-a-r claims, on or bedore, STH JUNE 2022 ta the Squidator af the sddress mantionad
Aqenstiiern T

e financial credtors shall subrit thair proal af claime by alecironic maans anly. All olhar
sliakehalkdars may submit tha prood of ciaims in person, by post or by electronic means
Subemisssan of alse or misleadng proods of claim shal aliract pen

VIVEK MURLIDHAR DABHADE
LICIDATOR

For & & T Daewoo India Private Limited
Dale: B-5-2022

Placa: Puna

FOR THE ATTENTION OF THE E'-TAH.EH{ILDEHE OF
S&T DAEWOO INDIA PRIVATE LIMITED.

AGRICULTURE UNIVERSITY, JODHPUR

JUHYHPU K 3001, Kajasihan, Imlu
||_||_|||‘||-||_ 0 IS0 | Webalte: www.s ||||||||. aetn | E-mall: recruait I||||I:||||||||||||||'|I-_:|"

EMPLOYME NT INFORMATION Clate: 30.04.2022

Applications on the prescrbed forms are invited for direct recruitment of
Various Non Teaching Posts in the Agriculture University, Jodhpur, The
advertisernent and all details including application form, Link of Fee
Payment, Syllabus & Examination Scheme, general conditions and
instructions etc. can be seen and downloaded from the website
www.aujodhpuracin of Agriculiure University, Jodhpur, The application
form along with all necessary documents and requisite fee Receipt should
reach the office of the Registrar, Agriculture University, Jodhpur- 342304,
Rajasthan on or bafona 15th June, 2022 upto 5.00 PM.

WWW.INDIANEXPRESS.COM
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Raj. Samwad/Cr151 52022-21 REGISTRAR

KERALA WA A ORITY
e-Tender Motice
Tender No : SE/PHC/MPM/13/2022-23. JIM Mambad PhaseZ - Package
1B, Consfruction and commissioning of SMLD WTP, 24LL OHSR and
allied works. EMD : Rs. 200000. Tender fee : Rs. 10000. Last Date for
submitting Tender ; 30-05-2022 03:00:pm. Phone : 04832974871,

Websile - www.kwa.kerala.gov.in, www.etenders. kerala.gov.in.

Supenntending Engineer
KWA-JB-GL-6-164-2022-23 PH Circle, Malappuram

UrFICE OF
PHED, JAIPUR REGION-I, JAIPUR
Jyoti Nagar, Sahakar Marg, Jaipur-302005

Phone: 0141-2740170 (o) e-mail: ace1.jpr.phed@rajasthan.gov.in

No.: F/ACE/PHED/Ar. Dausa/ NIT -18t023/2022-23/1649-69 Date: 2.5.2022

(e-NIT NO. 18 to 23/2022-23)

On behalf of the Governor of Rajasthan NIT No. 18 to 23/2022-23 online tender is
hereby invited from eligible bidders for “Conversion of Existing P&T Water
Supply Schemes into Piped Rural Water Supply Schemes including 1 year
Defect liability period under JJM under jurisdiction of PHED, Division Dausa”
as per criteria mentioned in the detailed NIT/tender document available on websites:
https://eproc.rajasthan.gov.in & http://sppp.rajasthan.gov.in. Tenders are to be
submitted online in electronic format on website https://eproc.rajasthan.gov.in as
per prescribed schedule.

NIT Particutar————Estt-Cost UBN-No:
No. (Rs. in Lacs)
18/ |P&T WSS —into Piped—RWS 357.81 | PHE2223WSOB01621

2022-23 | Nirjharna Sub Dn. Lalsot

2022-23| Sub Dn. Lalsot

—20/— PHE2223WSOB01623
2022-23 | Mahariya- Dausada Sub Dn. Lalsot
21/ TRWSS Piplya Chainpura- 379.07 | PHE2223WSOB01625
2022-23 | Prahladpura- Guda Kitrwas- Bhudlya
Bhutpura Sub Dn. Dausa Rural
22/ TRWSS Rajwas- Mooslai-—362.54 | PHE2223WSOB01626
2022-23|Jagasahaypura Sub Dn. Dausa
Rural
— 23/ TRWSS—Sanwasa-—Thunidhirajpur 451,68 PHE2223WSOB01627
2022-23 | Sub Dn. Lalsot |
“SAVE WATER - SAVE LIFE Sd/-

Addl. Chief Enginee

DIPR/C/6323/2022 PHED, Jaipur Region-l, Jaipu

[SHDFC

the date of payment and/ orrealization

HOUSING DEVELOPMENT FINANCE CORPORATION LTD
Pune Office: HOFC Ltd., Office No. 1 to 8, Sixth Floor, Godrej Eternia C, Wing B, Wakdewadi, Shivajinagar, Pune 411005.

ek R R ey Tel. - 020 25505000 | CIN : L70100MH1STTPLCO19916 | Website : www.hdfc.com

Whereas the Authorised Officer's of Housing Development Finance Corporation Limited, under Securitsation And Reconstruction of Financial Assets and Enforcament of
Securly Interest Acl, 2002 and in exercise of powers conferred under Sechon 13 (12] read with Rule 3 of the Secunty Interest [Enforcement) Fiudes, 2002 issued Demand Nobices
under Section 13 (2} of the zaid Act, caling upon the following borrower|s) / Legal Heins) and Legal Representative(s) to pay the amounts mentioned againsttheir respecive names
{ngether with intarast theraon at the applicable rates as mentioned i the said notices, within 60 days from the date of the said Nolicels, incidantal expenses, costs, charges ate Ll

&r. | Name of Borrower (3] / Legal Helr{s) Outstanding Date of Date of Description of Immovable
No, and Legal Representative(s) Dues Demand Modice |  Possession Property (ies) | Secured Asset (5]
1. | Mr. Sgini Tarachand and Rs. 41,88 986k 19th April, | 06th May 2022 | Flat No. 401 and 402, Fourth Floor, Buiding-A, Shree Swami
Saini And Brother as on 28th Feb. 2021* i (Physical under | Samarth Residency, Od Gat No. 1609, New Gat No. 1103,
Section 14]™ | Wagholi, Puna - 412207,
2. | Mr. Botakar Manuti Ramachandra and Rs. 18,76,775- Tih January, | O5th May 2022 | Fiat No. 01, Ground Floor, Sanmitra Hesghts, Plot Mo, 2 and 3
Mrs. Botkar Bhagyashri Manuti a5 on J0th Now, 2021 022 {Symbolic)” | Survey No. 2611, Godoli, Satara - 431002,
3. | A.Ms, Jadhav Sandhya Prakash Rs. 10,77.451)- Tih Janwary, | O5th May 2022 | Piof Mo, 07, CTS No. 3200121 near Sai Baba Mandir,
(Co-Borrower & Wik as on 30th Nov. 2021° 202z (Physicall | Satara- 415004
B. And other known and unknown
Legal Heir(s), Legal Representative(s),
Succassors and Assigns of
Mr. Jagdale Santosh Tukaram
(Barrower) [Since Deceased)
4, | SEP Phalke Aditya Somnath and Rs. 11,97 472 TthJanwary, | 05th May 2022 | Flat Mo, 402, Fourh Floor, Earth Residency Aparimend, Plat Ro, 22,
Ms. Phalke Privanka Aditya as on J0th Nov. 20i21° 2z {Symbolic)*™ | Survey No. 27204110, Kodok, Satara - 415001,
5. | Mr. Kulkami Ravindra Bhaskar and Rs. 23,25.485- Tth Janwary. | 05th May 2022 | Fiat No, 07, Third Floor, Mangalmurti Villa, Old Survey No. 140,
Mrs. Kulkamni Radhika Ravindra as on 30th Nov. 2021 2022 {Symbolic)™ | Mew Extension CTS No. 10763, Gulab Coleny, Sangli - 416416,
G. | Mr Khavat Pravin Dhondiram and Rs. 1564875/ Tih Janisary, | 05th May 2022 | Fiat Mo. 3 {F-1), New Nimala Residency, Stif Ground Floor, Gat
Ms. Khavat Revali Pravin as on 30th Nov. 2021° 022 (Symbelic)™ | Mo. 830, Hissa No. 04, Plot Mo, 14, kchalkaranji, Kohapur - 416115,
7. | M. Magdur Amal Ardl, Mr. Magdum Anil Rs. 25,68.8B3)- Th Janwary, | O6th May 2022 | Row House Unit Mo, 107, Sai Sadguru Park, Revised Survey Mo, 1434030,
Kallappa, Ms. Magdum Suata Anil and | as on 30th Nowv. 2021 iz (Symbalic)™ | Hohagur- 216005
Mr. Magdum Shivpratap Anil

noemal affice hours

(Arun Srivastava1

Date ; 8" May, 2022

Government of Maharashtra
Water Resources Department

Superintending Engineer, Mechanical Circle, Kolhapur

Budgetary offer for the following work (Non DSR ilems) are invited by the Executive Engineer. Mechanical
Division, Kolhapur- 416003 Phone MNo. 0231-2651284 on behalf of Governor of Maharashtra for estimation

purpose from the reputed Manufacturers/Suppliers.

Irrigation Project, Rai, Tal.-

The Government of Maharashtra, Water Resources Department, has invited Sealed budgetary offers by
under signed from reputed original Hydraulic Hoisting equipment Manufacturers for design,
Manufacturing, Supply, Transportation, Erection & Commissioning of hydraulic hoisting arrangement
for quick closing Gate of size 2.15x2.25 meter. (Sill RL 585.98 at TBL 648.15 with test & trial of Dhamni
Radhanagari, Dist. Kolhapur at chainage 180. It is requested to send the
budgetary offer mentioning item wise rates with rate analysis for the same. The rates should without GST and
duties. The offer should reach this office on or before Di. 20.05.2022 on email/ by post/ by hand. Further it
s requested fo forward relevant Technical literature, broachers of Software and your comments if any,

Place : Pune, Satara, 5angh, Kolhapur

Work Description

Rate

Amount

“with furtherinterest as applicable, incidental expenses, cosis, changes eicincurmed till the date of payment and /orrealisation.
However, sinca the borrower’s )/ Legal Hein(s) and Legal Representativeds) mentioned hereinabove have failed to repay the amounts due, notica is hereby given Lo the barrowarls /

Legal Heir|s) and Legal Representative(s) mentioned hereingbove in parficular and fo the public in general that the Authorised Officen’s of HOFC have taken ** possession of the
immovable propedy (es) | sacurad assel{s) described herein above in axercise of powers confermad on hirmthem under Section 13 [4) of the said Act read with Rula & af the said
Rules on the dates mentioned above. The bormowens) [ Legal Heirs) and Legal Represeniative(s) mentioned hereinabove in particular and the pubBc in general are hereby
cautionad not 1o deal with the aforesaid Immovabla Proparty(ies) / Secured Assels) and any dealings with the said Immovabla Property (ies) ] Secured Assel(s) will be subject to the
mortgage of Housing Development Finance Corporation Lid. Borrower(s) [ Legal Heirs) [ Legal Representativels) attention isfare inviled to the provisions of sub-section (8} of
saction 13 of the Acl, in respect of time available to redeam the secured assel’s. Copy of the Panchanama drawn and mwvenlory made (if appicable) are available with the
undersigned, and the sasd Bomowen(s) / Legal Hein|s) / Legal Representative(s) is/are requested to collect the respective copy from the undersigned on any working day during

For Housing Development Finance Corporation Ltd.

Regd. Office : Flamon House, H. T. Parekh Marg, 169, Backbay Reclamaton, Churchgate, Mumbai - 400 020,

Sdl-
Authorised Officer

Government of Maharashtra
Water Resources Department

Superintending Engineer, Mechanical Circle, Kolhapur

Budgetary offer for the following work (Non DSR items) are invited by the Executive Engineer,
Mechanical Division, Kolhapur- 416003 Phone MNo. 0231-2651284 on behalf of Governor of
Maharashtra for estimation purpose from the reputed Manufacturers/Suppliers.

The Government of Maharashtra. Water Resources Depariment. has invited Sealed budgetary
offers by under signed from reputed original Hydraulic Hoisting equipment Manufacturers
for Complete design with preparation of drawings of hydraulic hoisting arrangement of
suitable capacity for Godbole gates- 4 nos. Size 6m x 2.5m at forebay Dam Tillari Tal.-
Chandgad Dist- Kolhapur. It is requested to send the budgetary offer mentioning iterm wise
rates with rate analysis for the same. The rates should without GST and duties. The offer should
reach this office on or before Dt. 20.05.2022 on emall/ by post/ by hand Further it is requested
to forward relevant Technical literature, broachers of Software and your comments if any.

Sr. |
No.

iF’rc-jecl. Rai, Tal.- Radhanagari, Dist. Kolhapur at chainage 180,

1 |design, Manufacturing, Supply, Transportation, Erection & Commissioning
lof ydraulic hoisting armangement for quick closing Gate of size 2.15x2.25]
imeter. (Sill AL 585.98 at TBL 648.15 with test & trial of Dhamni Irrigation

Work Description

Rate | Amount

1 |Complete design with preparation of drawings of hydraulic hoisting
\arrangement of suitable capacity for Godbole gates - 4 nos. Size
6 m x 2.5 m at forebay Dam Tillari Tal- Chandgad Dist- Kolhapur.

requested lo act in given time frame.

No.MDK/TS-2/1364/of 2022

Office of the Executive Engineer,
Mechanical Division, Kolhapur PIN- 416003
Phone/Fax N0O.02162/246029

e-mail- eemdkop @ gmail.com

Date- 2/05/2022 daipr 2022-23/515

This information is required for the purpose of framing of working estimates and hence the
urgency. This Budgetary ofler is also availlable on website www.mahayantriki.org. Bidder is

sd/-
(S. M. Bagewadi)

Executive Engineer,
Mechanical Division, Kolhapur.

dgipr 2022-23/513

This information is required for the purpose of framing of working estimates and hence the
urgency. This Budgetary ofler is also available on website www.mahayantriki.org. Bidder is
requested to act in given time frame.

No.MDK/TS-2/1362/of 2022
Office of the Executive Engineer
Mechanical Division, Kolhapur PIN- 416003
Phone/Fax N0.02162/246029
e-mail- eemdkop @ gmail.com
Date- 2/05/2022

(S. M. Bagewadi)
Executive Engineer,
Mechanical Division, Kolhapur.

sd/-

CPI'555|f|eds

FROM ANYTHING

T0 EVERYTHING

SBI

of recsipt of said nofice.

The Borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general
that the undersigned has taken symbolic possession of the propery described herein below in exercise of
power conferred on him under section 13(4) of the said Act read with Rule 39 of the said Act on the dates

mentioned against each accouwnt

The borrower in particular and the public in genaral is hereby cauticned not to deal with the properly and any
dealings with the property will be subject to the charge of the STATE BANK OF INDIA for an amount and

intarest thareon,

The borrower's attention is invited to provisions of Sub-section (8) of the section 13 of the Act, in

respect of time available to redeem the secured assets.

State Bank of India, Regional Business Office, Jeevan Tara Building,
Satara Koregaon road, Satara

Publication of Notice regarding possession of property u/s 13(4) of SARFAESI Act 2002

Motice iz hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interast Act, 2002 (54 of 2002) and In exercise of powers confarred under section 13(2) read with rule 9
of tha Security Interest (Enforcement) Rules, 2002, a Demand notice was issued on the dales manlioned
against each account and stated hareinafter calling upoen them to repay the amount within 60 days from the date

_BUSINESS_

POULTRY

Huda Foods Pvt Ltd- Pune
Growing processing &
selling Hygienic Chicken
and Chicken Products to
Hotels, Institutions.
7276444431/32,
9022224343,9850009771.

0090295294-1

Pimpri Chinchwad
Broilers Traders
Association Rate On
08.05.2022 For Live Big
Birds Rs 163 Live small
Birds Rs148 Al_Taqdeer
Broiler(Siraj Shaikh
9822931357 ,7720080489.

0090295735-1

Vencobb today’s ex- farm

RECRUITMENT

SMUATON
YACANT

OTHERS

ar. . MName of the Borrower

No.| & Address Amount Outstanding

gate bigbirds price at
Pune Rs.130 per kg.
Contact (9522) 22872417,

Date of Demand notice

Date of possession

1. | Branch : ADB Phaltan
Mr. Mritunjay Namdev More,
Mrs. Lata Mritunjay More
A/P. Monita Vishwas Phase -1,
Laxmi Nagar, Phaltan, Dist . Satara
Account Number: 30882434377

and incidental

Rs. 10,46,061/- (Rupees Ten Lakh
Fourty Six Thousand Sixty One) as
on 09.02.2022 together with exclusive
interest thereon at contractual rate(s)
BXpENSas,

charges incurmed / to be incurmed

Pune (9520) 24269414.
0090301978-1

09.02. 2022
04.05.2022

Pune Broilers Traders’
Association Rate On
08.05.2022 For Live Big

costs,

Description of immovable properties

ALL the piece and parcel of land situated within registration District Satara And Within The Limits Of Phalthan

hMunicipal Corporation

1} Mritunjay Namdev More, Lata Mritunjay More, A/F. Residenticnal Shop In Apartiment Mamed Monita
Vishwas, Fhase -1, Shop No, 6, @ Ground Floor, In Municipal Milkat Mo, Wacz200752, Plot Mo, 56, (. 5. No,
Bd 7T 2al2, Mear Old Ded Chowk, Laxminagar, Phalthan Tqg. Phaltan. Dist. Satara.

Bounded As Under: On Or Towards East : By Road, On Or Towards South : By Road & Plot No. 56/4, On Or

Towards West: By Road, On Or Towards Morth : By Road

2) Shop No. 6, On Ground Admeasuring 22.53 Sq. Mirs, |.LE.242.50 Sq. FL In The Monita Vishwas Building
FPhasze - 1, Bounded As Under: On Or Towards East: By Parking, On Or Towards South: By Shop Mo.7, On

Or Towards West : By Fassage, On Or Towards North : By Shop Mo, 5.

Birds Rs...... Live
Tandoori Birds
Rs......Momin Poultry
(Asif Momin) 26336349.

0090296702-1

NECC suggested farm-
gate price for 100eggs
on 08.05.2022 in Pune

Sales Personal Required
in Real Estate Agency:
Young Smart Energetic
Good looking
Lady/Gent’s Talketing
Personality’s with
Networking
Knowledgeable, flouncy
in English, Hindi,
Marathi Computer
literate willing to travel
Bcom/MBA an added
advantage, at
Venkateshwara
properties, Magarpatta
city, Pune call
9970179241,9767431643

0090303614-1

without tray is Rs.384/-
(Rs. Three Hundred and
Eighty Four Only) and

2 | Branch : ADB Satara
Mr. Sanjay Arjun Gujar,
Mr. Arjun Laxman Gujar
Afm, 541 B, Mangabwar Peth, Tg, Dist. |
sSalara

Account Number: 36498615987 incidental

and

R=s. 14,70,179.00 (Rupees Fourteen
Lakh Seventy Thousand One
Hundred Seventy Nine Only) as on
14.01.2022 tegether with exclusive
interest thereon at contractual rate(s)
EXPENSEsE,

charges incumed / to be incurred

Phone:NECC: 24270724,
9970662588. Dealer:
9130089779, 24455130

0090301981-3

14.01.2022
02.05.2022

Urgent Required Sales &
Marketing Fresher OR
Experience Candidates
Ready to Move within &
outside Pune.
8888824744

0090302964-1

costs,

Momin Traders-Pune Live

Description of immovable properties mortgaged

All the pieces and parcel of 5. Mo, 621 B, Mangalwar Peth, Tg. Dist. Satara. Admeasuring 250.92 Sq. Mirs

bowunded as under;

On or towards East ; By Road, On or towards south : By Remaining Portion of CTS Mo, 641, On or towards
west : By Ramaining Portion of CTS Mo, 641, On or towards Narth : By CTSNo. 641, B, CTS Mo. 590 & some

ofthe portion of CTS Mo, 580,

Birds small/ big bulk
booking & suppliers for
Pune, Mumbai. Ajaj
Momin-7276444431/32.
Fahad- 8855821863.
Patel- 8390737397.

0090295290-1

Date : 0B.05.2022
Place : Satara

Urgently Required,
Networking Candidates
with 3-4 Years
Experience of LAN
Switches Router
Configuration 2 Wheeler
Must. CALL 8888824744

0090302962-1

Urgently Required
Female Candidate Front
Desk / Back Office Sales
Coordinator3 To8Years
Experience, NO WFH,
Contact - 8888824744

0090302966-1

MATRIMONIAL
BRIDEWANTED

BRAHMIN

Wanted a beautiful
convent educated
Brahmin girl for 28 years
old B.tech.Civil
Himachali kangra young
teetotaler Indian Army
Officer.Boy is Captain
Engineerintheindian
Army. Fatheris a senior
HP Govt. officer; mother
isateacherinthe
Shimla Convent School.
Preferably girl should be
from Himachal, Punjab,
Chandigarh etc. Please
contact on-8580822975

0020438276-2

OTHER

CLASSIFIEDS

I Mayurkumar Bhavsar
have changed my name
to Mayur Bhavsar vide
affidavitNo 2121 Dated :
06-MAY-2022 before
Notary Ajay N. Shinde,
Pune

0090303700-2

| have change my name
Dilip Hariram Ghumnani
(new name) my old name
was Dilipkumar Hariram
Ghumnani (old name)
affidavit no. B1389/2022

0090303703-3

I Nandatai W/0O No.
2779599W, NK, King Kong
Ganpat Pilane have
changed my nameto
Mrs. Nanda Kingkong
Pilane. Actual & correct
DOBis 02/07/1965 for all
purpose. affidavit no:
609 dt 6 May 2022

0090303711-1

adi- Authorised Officer,
Siate Bank of India

epaper.indianexpress.com

I have change my name
Rajankumar
Sadashivrao Bichkar
(new name) my old
name was Rajan
Sadashiv Bichkar
affidavit no 868/2022

0090303703-4

I have changed my old
name from Sushim
Vishnupant Adhav to
new name Sushim
Vishnu Adhav vide aff.
no.60/2022.

0090303694-1

I have changed my old
name from Urmila
Shushim Adhav to new
name Urmila Sushim
Adhav vide aff.no.
61/2022

0090303694-2

I, Army No.-17009749 K,
rank-cfn Name-Belote
Goraksha Sankar, My
Daughters namein my
service Record was
wrongly mentioned as
AnviHer correctnameis
Anvi Goraksha Belote
Affidavit No.
413/05/2022 Date-
05.05.2022

0090303723-3

I,No. JC-106389K,
Subedar, Mahadev
Thombre, name of my
daughter changed from
Vijayakumarito Vijaya
Mahadev Thombare.
Affidavit No: 1652,
Dated: 27/4/22.

0090303710-1

I,Samita Mother of Army
No. JC 353866P, Rank-
Sub, Name- R.
Kumaresan declares my
wrong name Samita
corrected to SamithaR
and wrong DOB
31/03/1943 corrected to
19/05/1948 vide Affidavit
no. 1858/2022.

0090303698-1

My Old NameDhanashree
Abhishek Tiwari
Changed to new name
Dhanashree Yashwant
Pandharpure Vide
Affidavit No. 2138/2022
Dated 07/05/2022

0090303723-2

My name has been
wrongly mentioned as
Amit Chaubal in my Pan
Card & Passport, but
correctnameis Amit
Vijaykumar Chaubal as
per adhar card. above
both are same person.
as per affidavit no.
696/2022 dated
6May2022

0090303700-1

I have change my name
Amit Prakash Chand
Namdeo (new name) my
old name was Amit Kumar
Namdeo. affidavit
no.B1390/2022

0090303703-1

No 1439641n, Rank Hav,
Name Rokade Baban
Harideclare that my
service documentsin
record office spouse
name Koshalya and DOB
26/05/1972 whichis
incorrect. Correct name
is Koushalya Baban
Rokade and DOB
01/06/1975 vide affidavit
no
2253190111268500317072
dated 25/05/2022

0090303645-1

My old name Dattatraya
Shivaji Repale Changed
tonew nameas
Dattatray Shivaji Repale
Vide Affidavit No.
3498/22 Dated
06/05/2022

0090303723-1

ADVERTI

SEMENT
DEPOTS

AUNDH-

Suyog Enterprises,

C/o Sandeep Book Stall,
Swajas Complex, Parihar
Chowk, Aundhgaon,
Pune-7.Mob. 9422011181.
Chordia
Communications,
Arshad Ajit Chordia.
17/18, Aundh Gaon, opp.
lane of Cosmos Bank,
Aundh, Pune-7.Tel:
25886118,9960111123.

Shraddha Ads, Mrs.Ujwala
Kotbagi, 'A"' wing, Vastu-
sunder, Near Kumar Classic,
Pune-7.Tel.9371055799.
San Ads,

Anurag, Plot No. 10, near
KobeSSilzler Cave, Aundh-
411007. Tel: 25881302/3/4.
APPABALWANT CHOWK -
M/sV.V.Medhi,

Varun Medhi, 153, Budhwar
Peth, Near Jogeshwari
Temple, Opp. Ganraj Books,
Above DTDC Courier, 2nd
floor, Pune-2. Ph. No.
9028967505, 8793647505,
(020) 24492149,

BIBVEWADI -

Ad Services,

Amol Nalawade,
Sr.N0.659/28, Rajiv Gandhi
Nagar, Upper Last Bus Stop,
Bibvewadi, Pune-17. Mobile
9420729914, 9021851460
Akash Advtg,
C.S.Sawar,645/1,Shop No.4,
Rasakar Campus,
Bibawewadi Main Road,
Bibawewadi, Pune-37. Tel:
9922221261.

Ganesh Advertising,

Mr. Vijay Deshmukh, S.no.
672/2a/2b, Ganesh
Complex, Shop No.3,
Bibvewadi, Pune-37. Ph.no.
24219660, 9822841930,
BAJIRAOROAD -
StiGanesh/Advertising,
R.Nirmala, R. Ravi,
'Remedy’, 1929, Bajirao
Road, Opp. Telephone
Bhavan, Pune-30. Ph. No.
25232762,9922220985.
BANDGARDENRD -

ApexAdvtg,

Mapadan Firlosh, Office No
26-6-7-8, Ashoka Mall, Opp.
Sun & Sand Hotel,
Bandgarden Rd, Pune.
Ph.No. 8975758860.
BHAWANIPETH-

GlobeErniterptises,

Tanveer Rehman Shaikh,
718, Bhawani Peth, Poona
College Road, Pune-1.

M. 9890073883.

BHOSARI -

Samvad Ads.,

Near Gawli uilding,

Pune
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Motice is hereby given that | am required to investigate the title of
Shakuntala Basavaraj Revashetti and Veena Basavaraj
Revashetti R/at: Bangalore South 56007&. Shakuntala Easavara{
Revashetti and Veena Basavaraj Revashetti are the Owners o
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Shid HIMAE o/ ATET aEeEE, o
Haftr garss e e §8 sihgfzarm
the Land bearing Survey Mo, 31/1/3 area 00 Hectare 09.27 Aar i.e.
927 sq. mirs. and Survey No. 31/1/57 area 00 Hectare 04,72 Aar i.e,
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PUBLIC NOTICE
472 sq. mirs at Village Kharadi, Tal. Haveli, Dist. Pune and jointly
bounded as East: 12 ft. Road, and Survey No. 32/2 South: Surve dr
Mo 32/3 and 27/1/2+2, West: Survey No.31/1/28, North: 12 ft. Roa
Any persons having any claim by way of Sale, mortgage. lease, lien,
gift, easement, exchange, possession, inharltanm, court casa
succession or otherwise howsoever in respect of the same are
reguired to intimate the same in writing to the undersigned together
with documents in support thereof within 15 days of publication of
this notice, failing which all such claim, if any, shall be deemed to

have beenwaived and/or abandoned.
Pune

Date: 06/05/2022. Nitin G. Ombale, Advocate

Flat Mo. 4, Omshankar , C. T.5. No. 896/1, Raviwar Peth,
Pune — 411002. Mobile 9822196328
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Know all men by this notice that the property described in the schedule written
hereunder is presently owned and possessed by MIS. AISHWARYA REALATORS, a
Partnership Firm. My clients are negoliating to purchase all the right, tile and interest
belonging to the said Property. The owner has represented and assured my clients that
the Owner has full and absolute night to sell & convey the said Property to my chents and
have further represented and assured my clients that the said Property is free from all
encumbrances and their bithe o the said Property is good, clear and marketable.

Any person's having any interast, claim, len, mortgage, attachment, charge,
maintenance right, easementary nght or any other rights, fifle, etc. whatsoever, in the
said Property or any part thereof are hereby required fo inform the undersigned/inamed,
in wrifing along with documentary evidence within 10 days from publication of this
public notice. In the event no such objection/communication is received, it shall be
presumed that no person hasthave any objection for the proposed transfer to be
executed in favour of my Clients, my Clients shall proceed as if, there are no claims. Any
right there after claimed shall be deemed to be knowingly waived.

SCHEDULE OF THE SAID PROPERTY
All that piece and parcel of Flat bearing MNo. 301, admeasuring area 916 Sq. Fis. (e
35,14 5q. Mbrs. Carpet, Along with Balconies admeasurng area 225 Sq. Fis. 1.e. 2087
S4q. Mirs. And olher usable area of about admeasuring 88 Sq. Fts. i.e. 3.17 Sg. Mirs.,
situated on Third Floor, along with two allotted Covered Car Parking spaces in single|
stack or in mechanical car parking system, situated in building Known as “GOKHALE
ANANTAM®, The said building is constructed on the land bearing Plat No. 17, out of]
sanclioned layout of Survey No. 1251AB, having its corresponding CTS No. 1128,
tatal admeasuring area 5S40 5q. Mirs., located at Mauje Kothrud, Taluka Hawveli, District
Pune, within the local imits of Pune Municipal Corporation and also within the revenue

jurisdiction of the Sub-Reqistrar Havel, Pune,
Adv. ABHLJIT BHARAT BOROLE

Office No. 3, Yojana Complex, Ramanbaug Chowk,
202 Narayan Peth, Pune 411 (30, M: 8007793659]

Place : Pune
Date : 03 March 2022
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